
 187  Papers  Laid

 (d)  if  so,  by  what  time  the  meeting  is  likely  to  be
 called?

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 RURAL  AREAS  AND  EMPLOYMENT  (SHRI
 CHANDRADEO  PRASAD  VARMA)  :  (a)  Elections  to

 Panchayats  have  not  been  held  in  Bihar  and  Tamil
 Nadu.  In  Orissa  Panchayats  have  been  dissolved  and
 fresh  elections  are  to  be  held  to  constitute  Panchayats.
 In  Uttar  Pradesh  elections  in  the  hill  districts  have  not
 been  held  so  far.  Panchayats  have  also  to  be  constituted
 at  the  Zila  Parishad  level  in  Manipur  and  Goa.  Among
 the  Union  Territories,  Panchayat  elections  are  due  in

 Lakshadweep  and  Pondicherry.

 (b)  Holding  of  elections  to  Panchayats  is  the

 responsibility  of  the  State  Government/State  Election
 Commission  concerned.  They  are  required  to  complete
 the  election  process  in  respect  of  panchayats  within
 such  time  as  is  absolutely  necessary  for  completing  the
 same.  However,  the  Ministry  of  Rural  Areas  and

 Employment  is  also  pursuing  the  matter  with  the
 concerned  State  Government.

 (c)  No,  Sir.

 (0)  Does:  not  arise.

 12.01  hrs.

 [English]

 PAPER  LAID  ON  THE  TABLE

 Detailed  Demands  for  Grants  of  the  Ministry  of
 External  Affairs  for  1996-97

 THE  MINISTER  OF  EXTERNAL  AFFAIRS  (SHRI  1.९.
 GUJRAL)  :  Sir,  |  beg  to  lay  on  the  Table  a  copy  of  the
 Details  Demands  for  Grants  (Hindi  and  English  versions)
 of  the  Ministry  of  External  Affairs  for  the  year  1996-97.

 (Placed  in  the  Library  See  No.  LT  206/96]

 Detailed  Demands  for  Grant  of  the  Parliament
 President  and  Vice-President  Secretariats  and

 Ministry  of  Finance  for  1996-97.

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 PERSONNEL,  PUBLIC  GRIEVANCES  AND  PENSIONS
 AND  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 PARLIAMENTARY  AFFAIRS  (SHRI  S.R.
 BALASUBRAMONIYAN)  :  Sir,  on  behalf  of  Shri  P.
 Chidambaram,  |  beg  to  lay  on  the  Table-

 (1)  A  copy  of  the  Detailed  Demands  of  Grants  (Hindi
 and  English  versions)  of  the  Parliament,
 Secretariats  of  the  President  and  Vice-Priesident
 for  the  year  1996-97.

 {Placed  in  the  Library  See  No.  LT  207/96}
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 (2)  A  copy  of  the  detailer  Demand  for  Grants  (Hindi
 and  English  versions)  or  the  Ministry  of  Finance
 for  the  year  1996-97.

 {Placed  in  the  Library  See  No.  LT  208/96)

 Detailed  Demands  for  Grants  of  .the  Ministry  of
 Mines  for  1996-97

 THE  MINISTER  OF  STEEL  AND  MINISTER  OF
 MINES  (SHRI  BIRENDRA  PRASAD  BAISHYA  )  :  Sir,  |

 beg  to  lay  on  the  Table  a  copy  of  the  Detailed  Demands
 for  Grants  (Hindi  and  English  versions)  of  the  Ministry
 of  Mines  for  the  year.

 [Placed  in  the  Library  See  No.  LT  209/96}

 Detailed  Demands  for  Grants  of  the  Ministry  of
 Food  Processing  Industries  for  1996-97

 [Translation]
 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF

 FOOD  PROCESSING  INDUSTRIES  (SHRI  DILIP  KUMAR
 RAY)  :  Sir,  |  beg  to  lay  on  the  Table—  ,

 A  copy  of  the  Detailed  Demands  for  Grants  (Hindi
 and  English  Versions)  of  the  Ministry  of  Food  Processing
 Industries  for  the  year  1996-97.

 {Placed  in  the  Library  See  No.  LT  210/96]

 Detailed  Demands  for  Grants  of  the  Ministry  of
 Science  and  Technology,  Ministry  of  Planning  and
 Programme  Implementation  for  1996-97  etc.  and
 Review  by  the  Government  of  the  working  and

 Annual  Report  of  the  Electronics  Trade  and
 Technology  Development  Corporation  Limited  New

 Delhi  for  1994-95  etc.

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF
 PLANNING  AND  PROGRAMME  IMPLEMENTATION  AND
 MINISTER  OF  STATE  OF  THE  MINISTRY  OF  SCIENCE
 AND  TECHNOLOGY  (SHRI  YOGINDER  K.ALAGH)  :  Sir,
 |  beg  to  lay  on  the  Table-

 (1)  A  copy  of  Detailed  Demands  for  Grants  (Hindi
 and  English  versions)  of  the  Ministry  of  Science
 and  Technology,  for  the  year  1996-97.

 [Placed  in  the  Library  See  No.  LT  211/96}

 (2)  A  copy  of  the  Details  Demands  for  Grants  (Hindi
 and  English  versions)  of  the  Ministry  of  Planning
 and  Programme  Implementation  for  the  year
 1996-97.

 [Placed  in  the  Library  See  No.  LT  212/96]
 A  copy  of  the  Detailed  Demands  for  Grants
 (Hindi  and  English  versions)  of  the  Department
 of  Space  for  the  year  1996-97.

 [Placed  in  the  Library  See  No.  LT  213/96}

 (4)  A  copy  of  the  Detailed  Demands  for  Grants
 (Hindi  and  English  versions)  of  the  Department
 of  Electronics  for  the  year  1996-97.

 {Placed  in  the  Library  See  No.  LT  214/96]
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 (5)  A  copy  each  of  the  following  papers  (Hindi  and
 English  versions)  under  sub-section  (1)  of
 section  619A  of  the  Companies  Act.  1956:-

 (i)  Statement  regarding  Review  by  the
 Government  of  the  working  of  the
 Electronics  Trade  and  Technology
 Development  Corporation  Limited.  New
 Delhi.  for  the  year  1994-95.

 (ii)  Annual  Report  of  the  Electronics  Trade
 and  Technology  Development
 Corporation  Limited,  New  Delhi,  for  the
 year  1994-95,  alongwith  Audited  Accounts
 and  comments  of  the  Comptroller  and
 Auditor  General  thereon.

 [Placed  in  the  Library  See  No.  LT  215/96]

 (6)  A  copy  of  the  detailed  Demands  for  Grants
 (Hindi  and  English  versions)  of  the  Department
 of  Atomic  Energy  for  the  year  1996-97.

 [Placed  in  the  Library  See  No.  LT  216/96}

 Detailed  Demand  for  Grants  of  the  Ministry  of
 Power  for  1996-97

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 POWER  AND  MINISTER  OF  STATE  IN  THE  MINISTRY
 OF  NON-CONVENTIONAL  ENERGY  SOURCES  (DR.  S.
 VENUGOPALACHAR))  :  Sir,  |  beg  to  lay  on  the  Table-
 a  copy  of  the  Detailed  Demands  for  Grants  (Hindi  and
 English  versions)  of  the  Ministry  of  Power  for  the  year
 1996-97.

 {Placed  in  the  Library  See  No.  LT  217/96]

 Notifications  under  Sub-Section  (2)  of  Section  3  of
 the  All  India  Services  Act,  1951  and  1952  etc.

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 PERSONNEL,  PUBLIC  GRIEVANCES  AND  PENSIONS
 AND  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 PARLIAMENTARY  AFFAIRS  (SHRI  S.R.
 BALASUBRAMONIYAN)  :  Sir,  |  beg  to  lay  on  the  table—

 (1)  A  copy  each  of  the  following  Notifications  (Hindi
 and  English  versions)  under  sub-section  (2)
 section  3  of  the  All  India  Services  Act  1995:-

 (i)  The  Indian  Administrative  Service

 (Fixation  of  Cadre  Strength)  Third
 Amendment  Regulation,  1995  published
 in  Notification  No.  G.S.R.  34  in  Gazette  of
 India  dated  the  27th  January,  1996.

 (ii)  The  Indian  Administrative  Service  (Pay)
 Second  Amendment  Rules,  1996

 published  in  Notification  No.  G.S.R.  232
 in  Gazette  of  India  dated  the  8th  June,
 1996.

 (iii)  The  Indian  Administrative  Service

 (Fixation  of  Cadre  Strength)  Second
 Amendment  Regulations,  1996  published
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 in  Notification  No.  G.S.R.  234  in  Gazette
 of  India  dated  the  8th  June,  1996.

 (iv)  The  Indian  Administrative  Service  (Pay)
 Third  Amendment  Rules,1996  published
 in  Notification  No.  G.S.R.235  in  Gazette
 of  India  dated  the  8th  June,  1996.

 [Placed  in  the  Library  See  No.  LT  218/96]

 (2)  A  copy  each  of  the  following  Notifications  (Hindi
 and  English  versions)  issued  under  section  3  of
 the  All  India  Services  Act,  1952:-

 (i)  G.S.R.  204  published  in  Gazette  of  India
 dated  the  18th  May,  1996  containing
 corrigendum  to  the  Notification  No.  77(E)
 dated  the  5th  February,  1996

 [Placed  in  the  Library  See  No.  LT  219/96]

 (3)  A  copy  of  the  Detailed  Demands  for  Grants
 (Hindi  and  English  versions)  of  the  Ministry  of
 Personnel,  Public  Grievances  and  Pensions  and
 Union  Public  Service  Commission  for  the  year
 1996-97.

 [Placed  in  the  Library  See  No.  LT  220/96]

 (4)  A  copy  of  hte  Union  Public  Service  Commission
 (Exemption  from  Consultation)  Amendment
 Regulations,  1996  (Hindi  and  English  Versions)
 published  in  Notification  No.  G.S.R.  206  in
 Gazette  for  inida  dated  the  18th  May,  1996,
 under  article  320(5)  of  the  Constitution.

 [Placed  in  the  Library  See  No.  LT  221/96]

 Detailed  Demands  for  Grants  of  the  Ministry  of
 Human  Resource  Development  for  1996-97.

 THE  MINISTER  OF  STATE  IN  THE  DEPARTMENT
 OF  EDUCATION  IN  THE  MINISTRY  OF  HUMAN
 RESOURCE  DEVELOPMENT  (SHRI  MUHI  RAM  SAIKIA):
 Sir,  |  beg  to  lay  on  the  Table-

 A  copy  of  the  Detailed  Demands  for  Grants  (Hindi
 and  English  versions)  of  the  Ministry  of  Human  Resource

 Development  for  the  year  1996-97.

 [Placed  in  the  Library  See  No.  LT  222/96]

 Detailed  Demands  for  Grants  of  the  Ministry  of
 Petroleum  and  Natural  Gas  for  1996-97  and

 Review  by  the  Government  of  the  working  and
 Annual  Report  of  the  Oil  India  Ltd.,  Dibrugarh,  for

 1994-95  etc.

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 PETROLEUM  AND  NATURAL  GAS  (SHRI  T.R.  BALLU)
 Sir,  |  beg  to  lay  on  the  Table-

 (1)  A  copy  of  the  Detailed  Demands  for  Grants
 (Hindi  and  English  versions)  of  the  Ministry  of
 Petroleum  and  Natural  Gas  for  the  year  1996-

 97.

 [Placed  in  the  Library  See  No.  LT  223/96}


